lmF/AﬂM/?jm, son/daughterswite ot L7~ ALL AGAD, KA
wede AT ... yons, il & SULAELEQUSLATIVE 45 0PY
service and presently working as ﬁff[fgﬂfréﬁwﬂﬂr

give herein below the details of the assets (immovable, movable, bank balance, etc.) of

myself, my spouse and dependants*:

Dakuits o ecins _
- (Assets In joint name indicating the extent of joint ownership will also have to be -
given)

- ATIYA R R4 Kesy ARG Koty
Sr. Description Self Q:man Dependant-1 | Daspendant-2 | Dependant-3
Mo, . Name(S) Name Name | Etc Name
@ {0 oo [N | NIE | MIC T NIL
" gae::z;itfs‘i:sr‘andal g;{ﬁ;ﬁ L_,

wmstawons And 2001 N/L | NI AL | NIL

Financial ﬁyﬂ

| Companies
(i} | Bonds, g ‘

oeuenﬂnmand'/\[[[_ i il L NIL

g N N W

companies . '

mu&éﬁk A / N / N / INT N/ L.

Policies, etc
(v} | Motor Vehicles L

gemieot [ NfL | NIE gl | NIE | NTE
0 [ Jemairy Taive || (ot

voankaa | (V] o I B

i 2032 |

{vii) | Other assets, : ‘_

S s | NIL | NILL NILE NIL [V
- | interests )

Note: Value of Bonds / shares / Debentures as per the latest market value in Stock
Exchange in respect of listed companies and as per books in the case of non listed
companies should be given.

* Dependant here means a person substantially dependent on the income of the

employee. =
fﬁq >7€ns (I




Details of Immovable assets
[Note: Properties in joint ownership indicating the extent of joint ownership will
also have to be Indicated]

8r.
Mo,

Description

[Self

Dependant-1
Name

Spouse
Name(S)

Depandant-2
Mame

Dependant-3
Etc, Name

()

Agricultural Land

- Location(s)

- Survey number(s)

- Extent (Total
measurement)
~-Current market value

NI

AL T ML

NrL

/-

(1)

measurement)

Non-Agricultural Land
- Location(s)

- Survey number(s)

- Extent (Total

~Current market value

;N,L:

NIL | NIL

NIL

NIt

(i)

value

Builldings (Commercial
and rasidential)
Location(s)

- Survey /door
number(s)

- Extent (Total
measurement)

- Current market

| L

NIL| NIL

NI &

AL

()

- Houses / Apartments,

| = Location(s)

etc,

- Survey [door
number(s) o7 fo -
- Extent (Total /0
measurement)

- Current market
value

s

G

24
?/OF

ketHa

b

pk o NIt

ML

M-

(v)

interest in property)

Others (such as

NI

NI NI

'N/L

(2)

institutions and government dues:-

1 give herein below the details of my liabilities / overdues to public financial

[Note : Please give separate details for each item)

Sr. | Dascription Hame & address of Bank / Amount outstanding as
Ne. ; Financlal Institutions(s) / T R R
spartment (8)
(2) | (i) Loans from Banks 1L L0060/ —
{ii} Loans from financial
institutions NiL NIL

(iil) Government Dues:

{a) dues to departments
| dealing with government

dealing with supply of

_ar@}m@.aihn
(b) dues to departments

dealing with supply of
electricity

() dues to departments




(d) dues to departments N / L ‘I /\//Z—

dealing with telephones
(2) dues to departments
deating with government

| transport (including f\/( i V1L
\aircraft and helicopters) L e b
{F} Other dues, If any N/ L 1 /V/ L

(b) [ (i) Income Tax including /5725653%?’#7' _)’2%08.:/;72[

surcharge [Also indicate

: thjff ahs?essment year upto P4 N No — /W Z_
which Income Tax Return

flled. Give also Permanent ﬁw /‘Jff( 3’;9-7 K M

Account Number (PAN)]
(i) Wealth Tax [Also

Indicate the asses: t
yea’faupto ihfcieﬁ:;?t: N/ L /\/ / L

_Tax return filed. ]

(i1} Sales Tax [Only in '
case of proprietary N / L /V /4 L
| business]

(iv) Property Tax 3 NI | N

. GPF/CPF/PRAN No. - [ /07‘:5’/)6’44 - [T , J

Gender - _ _ﬂr_ I(HIF}

Date of Birth i- [ 5—- O ‘ﬁ ( CZ = é— (DD/MM/YYYY)

Class/Group - ‘ C

(A/B/C]

Cadre ‘e y
|tk sezre2rires Ay |
(Full Name e.g. B.A.S.-Bihar Administrative Service,

B.5.5.- Bihar Secretarlat Service etc.)

Home District i ,pi-f—/v 4 : o=y Sih

I hereby declare that the above details are true to the best of my

knowledge and belief,
B , =i
Signature Tﬁ?@e{( M Cf 0(

-----------------------------------------------

Name of Employee: MF/ 4191/'7(‘?:’{5,%/5%”
Plamﬁﬁf{v/ﬂl— D%ignatlonﬁfﬁcéﬁfféﬂﬁ%vf

pate:..[£.5. 0L L . Department: G/ H7AK . LEGLSLATINE AR
Note: Please sign each page of the declaration. Asset declaration ferm

must be in A4 size white paper with computer typed (single side)

in prescribed format. . )ﬁ m{—» \f:f?/—



